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PUNJAB LEGISLATIVE ASSEMBLY SECRETARIAT

PUBLIC NOTICE

The Government of Punjab has introduced a Bill titled "The Punjab Prevention
of Offenses Against Holy Scriptures Bill, 2025" in the Punjab Legislative Assembly
with the objective of maintaining Communal Harmony and Brotherhood among
people of various religious beliefs and faiths residing in the State of Punjab and to
ensure deterrent action against all those who commit sacrilege. A copy of this Bill
can be obtained and seen from the website of Punjab Legislative Assembly at
https://punjabassembly.gov.in/legislations/introduced Bills and this bill has also
been notified in the Punjab Government Gazette dated July 15, 2025. The Punjab
Legislative Assembly has referred this Bill to the Select Committee for detailed
examination and to seek public opinion.

As per the decision of the Punjab Legislative Assembly, a Select Committee of
Punjab Legislative Assembly has been constituted by the Hon'ble Speaker, Punjab
Legislative Assembly headed by Sardar Inderbir Singh Nijjar to examine "The
Punjab Prevention of Offenses Against Holy Scriptures Bill, 2025". Details of this
Committee are also available on the above mentioned website.

As per the decision of the Punjab Legislative Assembly, the Select Committee
seeks views and suggestions from the public, religious institutions, non-
government organisations, experts, intellectuals and various representatives of
Civil Society regarding this Bill. Suggestions can be sent by the public in writing in
Punjabi, Hindi, English or Urdu languages to the Secretary, Punjab Legislative
Assembly Secretariat. Sector-1, Chandigarh-160001 through the following
methods: -

1. Through the Hon'ble Member of the Punjab Legislative Assembly of respective
Constituency (MLA);
2. Through WhatsApp No. 8054495560;
3. Through E-mail:"secy-vs-punjab@nic.in"or"pvs.legislation@gmail.com”; and
4. Byhand orby post (at the above mentioned address).
The Committee will consider suggestions received by August 315, 2025.

Secretary,
Punjab Legislative Assembly, Chandigarh.

RO No. 2342/11/2025/26/1785 Ph.: 0172-2740786
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